Name of the Corporate Debtor:

(Please click here for previous Lists of Creditors)

OZONE HOMES PRIVATE LIMITED; Date of Commencement of ClRﬁl:Jr%%_elrQ_ZOZS; List of Creditors as on: 26-12-2025; Name of IP: ; Process Number: 1; Last 5 digitof registration

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of
Creditor

Secured financial
creditors belonging
to any class of
creditors

Summary of Claims Received

No. of Claims

12

Amount

5682454356

Summary of Claims Admitted

No. of Claims Amount

2 5362631151

% Share in Total
Amount of Claims
Admitted

99.34

Amount of
Contingent Claims

Amount of Claim
Not Admitted

Amount of Claims
under Verification

319823205

Details in Annexure
(Only PDF)

Annexure 1

Unsecured financial
creditors belonging
to any class of
creditors

0.00

NA

Secured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

0.00

NA

Unsecured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

0.00

NA

Operational creditors
(Workmen)

0.00

NA

Operational creditors
(Employees)

0.00

NA

Operational creditors
(Government Dues)

32386971

1 32386971

0.60

Annexure 7

Operational creditors
(other than
Workmen and
Employees and
Government Dues)

774264081

1 3071109

0.06

761848241

9344730

Annexure 8

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

10495428930

16984534338

5398089231

0.00

10495428929

11257277170

329167935

Annexure 9



https://ibbi.gov.in//claims/claims-list/25960
https://ibbi.gov.in/uploads/claims/2025-12-27 13:34:22-f3385210bc009d67471bd739689779de.pdf
https://ibbi.gov.in//uploads/claims/2025-12-27 13:34:22-93362a7ffa2d54a47af9aa4f8aa99c0b.pdf
https://ibbi.gov.in//uploads/claims/2025-12-27 13:34:22-628ac2641a11205611acfdd540e18809.pdf
https://ibbi.gov.in//uploads/claims/2025-12-27 13:34:22-8cc4c84c13f8a98d3ab6b19ed1622de0.pdf
http://www.tcpdf.org

